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ME. SPEAKER: Certainly I would 
have preferred "you If you had risen 
earlier.

SHRI C. M r; STEPHEN; By tne 
time I rose, you said “no no”. It is 
very important You must permit 
me.

MR. SPEAKER: No. If I permit
you, I will have to permit others.
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Posting of SC/ST Employees

*710. SHRI SOMJIBHAI DAMOR: 
WiU the Minister of ROTWAYS be 
pleased to state:

(a) whether Railway Board has 
issued certain instructions for the 
posting of Scheduled Caste and Sche­
duled Tribe employees at the initial 
stage of their posting or on promotion 
to the station nearer to their native 
place;

(b) if so, the details of such in­
structions issued by the Board;

(c) whether these instructions ere 
being followed by the Railways; and

(d) if not, the reasons therefor?
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THE MINISTER OF RAILWAYS 
(PROF. MADHU DANDAVATE):
(a) and (b). Yes, Sir. As per extent 
instructions, the transfer of Sche­
duled Caste and Scheduled Tribe 
employees is to be confined to their 
native districts or adjoining districts 
or places where the Administration 
can provide quarters. Instructions 
also exist that subject to the exigen­
cies of work these instructions should 
be followed to the maximum extent 
possible. These instructions are ap­
plicable at the initial stage of their 
posting as well as on their promotion, 
tion.

(c) and (d). These instructions are 
being followed subject t0 the exigen­
cies °* service, provided posts are 
available.

Raising expenditure on Medical Care

*711. SHRI MUKHTIAR SINGH 
MALIK: Will the Minister of PAR­
LIAMENTARY AFFAIRS AND 
LABOUR be pleased to state:

(a) whether Government propose to 
raise the expenditure on Medical Care 
of the Workers covered by Employees’ 
State Insurance Scheme in the country;

(b) the financial implications there- 
o;"; and

(c) how far a worker will be bene­
fited by this additional expenditure?

THE MINISTER OF PARLIA­
MENTARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA); (a> 
The Employees' State Insurance 
Corporation has already raised the 
earlier ceiling on expenditure on 
medical care and also on drugs and 
mcdicines from 1-4-1979.

(b) The additionaj^financial liabi­
lity on account of increase in ceilinf 
on expenditure on nodical care i? 
estimated at Rs. 412.69 lakhs, whilo 
that oft drugs may come to about 
Rs. 280 lakhs per annum.

(c) The quality of medical care is 
expected to improve.

International Commission for Border 
Disputes

*712. SHRI CHITTA BASU:
SHRI A. R. BADRI-

NARAYAN:

Will the Minister of EXTERNAL 
AFFAIRS be pleased to 8tate:

(a) whether the attention of Gov­
ernment has since been drawn to 
the proposal mooted by Sri-Lanka 
for setting Up an international Com­
mission to mediate in the settlement 
of border disputes; and

(b) if so, reaction of Government 
thereto?

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI ATAL BIHAM 
VAJPAYEE): (a) Government have 
seen newspaper reports that the 
Foreign Minister of Sri Lanka had 
proposed the establishment of a 5- 
member Parliament Member Commis­
sion, drawn from the non-aligned 
Movement for the settlement of bor­
der disputes between non-aligned 
nations. However, no proposal has 
as yet been formally mooted by Sri 
Lanka.

(b) Does not arise.

Development of Birth Control Vaccine

*713. SHRI SARAT KAR:
SHRI ISHWAR CHAUDHRY:

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state;

(a) whether it is a fact that a 
birth control vaccine for men has 
recently been developed by the All 
India Institute of Medical Sciences;

(b) if so, whether any progress has 
also been made in the development o f 
vaccine for women also; and

(c) if so, the details thereof?




